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' Shrl Thimmaiah: May I know whe
ther homeopathic treatm ent is cheaper 
than other methods of treatm ent?

Rajkumarl Amrit Kaur: That is
their claim.

A ustralian Sheep Expert

*1516. Th. Lakshman Singh Charak:
Will the Minister of Food and Afri- 
^ I tu re  be pleased to state:

(a) whether it is a fact that the 
Kashmir State Government have re
quisitioned the services of an Aus
tralian sheep expert to advise them 
on the development of wool industry;

(b) whether the report of the 
Australian expert has been approved 
toy both the Governments; and

(c) whether any specific instructions 
toave been laid down in the report 
about the implementation of the 
Plan?

The Minister of Agrlcalture (Dr. 
P. S. Deshmukh): (a) Yes.

(b) Yes, in principle.

(c) It has been suggested to the 
Jam m u and Kashmir Government tha t 
they should implement the scheme 
prepared by Mr. Upward, which 
is based on the utilisation of Polwarth 
breed of sheep, side by side with an
other sheep research and development 
scheme already being run in the State 
by the Indian Council of Agricultural 
Research. Government of India are 
also initiating action for soil analysis 
of some grazing areas in Kashmir as 
recommended by Mr. Upward.

Th. Lakshman Singh Charak: May I
know if the views of the present ex
pert differ from the advice given by 
th e  previous expert tw en ty  years ago?

Dr. P. S. Deshmukh: I am sorry, we 
have not entered into a comparison 
w ith  the views of the previous expert 
which are so old.

Th. Lakshman Singh Charak: May
1 know if the present expert approves 
o f the scheme which was being work
ed by the Kashmir Government so 
far?

Dr. P. S. Deshmakh: In one parti
cular aspect it does appear that the 
expert does not know the activities of 
the ICAR in certain fields.

Th. Lakshman Singh Charak: May I
know what is the opinion of the ex
pert regarding marino breed in 
Kashmir?

Dr. P. S. Deslimiikh: I must ask for
notice of the question, Sir.

Shri Tliimmaiah: May I know whe
ther the expert has been invited un
der the Colombo Plan?

Dr. P. S. Desimiukh; He was a
F.A.O. man.
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The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) Yes.

(b) A scheme for the multiplication, 
distribution and trial of improved 
agricultural implements is in opera
tion at the Indian Agricultural Re
search Institute since 3rd October.
1953.

(c) Does not arise.
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Diwan Raghavendra Rao: Are Gov
ernment aware that Mr. K herdekar of 
Madhya Pradesh, an expert in this 
respect, who was deputed to the Pusa 
Institute had to go back to his home 
State for want of proper encourage
ment, and if this is so, have Govern
ment found out the reasons for that?

Dr. P. S. Deshmukh: I think my hon.
friend will be thoroughly satisfied if I 
tell him that he has come back to 
Delhi and is more or less in the Pusa 
Inaiitttte.

Bogus M oney O rders

*1520. Swrdar A. S. Saigal: Will th e  
Minister of Commiinlcaiions be pleas
ed to state:

(a) whether it is a fact that a la rg r  
amount of money has been fraudu
lently received at Ratlam by bogus^ 
money orders or otherwise by duping 
the post office;

(b) the amount that was involved 
in this fraud; and

(c) the steps that are being taken 
to prevent such frauds at various 
places?

The Deputy Minister of Commnnl- 
cations (Shri Raj Bahadur):(a) R e p lr  
is in the negative.

(b) Does not arise.

(c) No special measure is called for. 
The existing rules provide for ade
quate safeguards against any decep
tion being practised on the Post Office.

O ilseeds

*1522. Pandit Mnniahwar Datt Upa- 
dhyay: Will the Minister of Food and« 
Agricultare be pleased to state:

(a) what are the restrictions and 
duties on the export of oil-seeds a t 
present;

(b) what was the effect of the re
moval of the excise duty and the in
troduction of marketing facilities in 
the preceding years; and

(c) what assistance the Central 
Government have so far given for 
the production and marketing of the 
oil-seeds in the States?

The Minister of Agriculture (Dr.
P. S. Deshmuldi): (a) Exports of oil
seeds are not generally allowed. Small 
quantities of some seeds, which are 
likely to be consumed as such, are 
allowed to be exported. The present 
rate of export duty on linseed is 
Rs. 25/- per ton and that on other 
major oil-seeds and niger and kardii 
seeds is Rs. 150/- per ton.




